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RECRUITMENT OF ENGINEERING
GRADUATEs TO Crass III posTs

4747. SHR1 S. D. SOMASUNDA-
RAM : Will the PRIME MINISTER be
pleased to state :

(a) whether a large number of Engi-
necring Graduates are recruited to
vanous Class 111 posts for which Dip-
loma in Engineering 1s the minimum
prescribed qualification 1in various Cen-
tral  Government departments and
undertakings; and

(b) o so, the reasons thercfor ?

THE MINISTER OF STATE IN
THE MINISTRY OF HOME AF-
FAIRS AND IN THE DEPARTMENT
OF PERSONNEL (SHRI RAM
NI_WAS MIRDHA) : (a) The qualifi-
cations and experience required for a
post are usually prescribed with refe-
rence to the duties and responsibilities
as also the job requiremeonts of the post.
This being so, it is a fact that for
Various CLASS III posts, Diploma in
Engineering is prescribed as a minimum

i

Writfen Answers  CHAITRA 6, 1896 (S4KA4)

Written Answers 62

qualification. Persons possessing a high-
er qualification than the minimum pres-
cribed for the post, can also apply and
get appointed to such posts, as jong as
they are within the prescribed age limits
for the posts. Accordingly, a number
of Engineering Graduates get recruited
to various Class III posts for whmh
Diploma Engineering is the minimum
prescribed qualification in various Cen-
tral Government departments. As re-
gards public sector undertakings while
the position is broadly the same as stat~
ed above, no centralised information is
available,

(b) The reasons for Graduates ap-
plying for and being appointed against
Class III posts, for which Diploma in
Engineering is the prescribed qualifica-
tion is that the persons concerned have
been unable to secure higher appoint-
ments, for which Degree in Engineering
is prescribed as the minimum qualifica-
tion.

ENGINEERING GRADUATES WORKING IN
ENGINEERING DEPARTMENTS

4748. SHRI S. D. SOMASUNDA-
RAM : Will the PRIME MINISTER
be pleased to reter to the reply given to
Unstarred Question No. 2425 on 28th
November, 1973 regarding forwarding
of applications by various Departments
and state :

(a) whether the information regard-
ing the number of Engineering Gradua-
tes working in Engineering Depart-
ments in the posts for which minimum
qualification prescribed is Diploma in
FEngineering has been collected; and

(b) if so, the outlines thereof ?

THE MINISTER OF STATE IN
THE MINISTRY OF HOME AF-
FAIRS AND IN THE DEPARTMENT
OF PERSONNEL (SHRI RAM
NIWAS MIRDHA) : (a) and (b). The
requisite information called for from
various Ministries/Departments in Nov-
ember, 1973 has not yet been received
from all of them. The information so
far received is however given in the
statement attached.
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Name of Ministry/Department

Number of Engineering
Graduates Working
Against posts for which
Minimum  Educational
Qualification  Prescribed
is Diploma in Engineering

1. Ministry of Works & Housing
2, Ministry of Irrigation & Power
3. Ministry of Information & Broadcasting
4, Ministry of Tourism & Civil Aviation
5. Ministry of Transport & Shipping . .
6. Ministry of Heavy Industries .
7. Ministry of Commerce .
8. Ministry of Home Affairs
9. Department of Science & Technology
10. Department of Rehabilitation
11, Department of Atomic Energy
12. Department of Culture
13. Department of Supply
14. Department of Space
15. Department of Social Welfare
16. Ministry of External Affairs
17. Department of Banking
18. Department of Expenditure (le)
19. Department of Expenditure (Defence)
20. Department of Revenue and Insurance
21. Department of Public Enterprises .
22, Department of Food

23. Department of Community DeVelopment and Ooopemlon

24. Department of Justice .

25. Department of Legal Affairs .

26. Legislative Department

27. Department of Company Affairs
28. Planning Commission

29. Department of Statistics

30. Department of Steel

31. Department of Parliamentary Aﬁ‘airs
32. Department of Electronics

33, Department of Cabinet Affairs

34. Department of Personnel and A.R.
35. President’s Secretariat

3§. Prime Minister’s Secretariat .

37, Unien Public Service Commission ,

38. Department of Henith . . . .

39. Department of Eoonomic Allsirs ., .

765 in CP.W.D.
166 in C.W.&.P.C.
160
1
27
Nil
Nil
10

23 in DGS. &D.






